
IN THE. CENTRAL ADMIrusIcATWE ThIBIJNAL HYDER?B?D BENCH 

fl HYDERMAD 

0.A.No.278/90 	 Date of order: 17.6.1993 

BET'tEEN: 

1, Sri P.1te5wara Rao. 

2. Sri A.V.Narayana 	 ,, Applicants. 

1, Union of India, rep, by 
its 'eCretary, Ministry 
of personnel, New Delhi. 

Union Public Service Corrunission, 
rep, by its Chairman, MKL 
KapOor, lAS, retired, Uholpur 
House, New Delhi. 

Govt. of A.P. rep, by its 
Chief Secretary, Sri G.R.Nair, lAS, 
Sectt, Buildings, Hyderabad. 

Sri p,5,Rarna Mohan Rao, IPS, 
Chairman & Mng. Director, 
Myderabad Aliwyn Ltd., 
Sanathnagar, Hyderabad. 

Sri C.R.Naidu, Principal, police 
Recruitees' School, hnberpet, 	 t 
Hyderabad, 

Sri C,V,Narasaieh, Mdl,SP, CBC; 
Office of the SP, CECIl), Saifabad, 
1-lyderabad, 

Sri S.Prabhaicar Reddy,. 
Mdl.S.P., Vigilence and Civil Supplies, 
ayderabad. 	.. 	 ., Respondents, 

counsel for the Applicants 

Counsel for the Respondents 

Mr, IVS.Rao 

Mr.NV,Ramana for 
Ri and R2 
Mr.D .Panduranga 
Reddy for P3 
Mr,N,Rarriarrohan R 
for R6. 

CORAM: 

HON'BLIE SHRI A.B.GORTHI : MEMBER(ADMN.) 

HON'i3LE SHRI T,OHANDRASEKFjARA REDDY ; MEMBER(JtJDL.) 



Order of the Division Bench delivered by 

Hon'ble Shrj A,B,Gor}-jj, Member(1p) 

Nr,N.v.Ramana, Standing Counsel for respondents 

1 and 20  klx.D.Pancauranga Reddy, for R3 and Mr.N,Ramahan 

Rao, for R6 are present. 

2. 	 When this Case was listed on 8,6,1993 for final 

hearing none was present for the applicant, it was 

accordingly listed for hearing on 15.6.1993. On that day 

also none appeared for the applicant. it was therefore 

listed for dismissal on 17,6,1993. Even today there is 

none for the applicant. The O.A. is therefore dismissed 

for default. There shall be no order as to costs, 

(T .CHaNDRASEjj]g BE D 
Netter 	 tIGO'TH 

Member( 	,) 	- 

Dated: 17th June, 1993 

(Dictated in Open Court) 
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B. 

Secretary, Plinistry of Personnel, Union or Incus, 
Net1j Delh 

Sri. 111K Kapoor, IRS, Retd., Chairman, Union Public Servic 
Commiasl0n, Dholpur House, New Delhi; 

Slifi, G,R,Najr, IRS, Chie? Secretary, Govt. of 4,P 
Secretariatujldifl95 Flyd. 
Sri, P.SRama •tlohan Rao,Ipg, Chalrma &Nng., Director, 
Hyderaba Allw?..ç Ltd., Sanathnagar, Hyd, 

Sri. c:P;aidu,'vrincipal Police Recrijitees SchcDl, Amberpet, Hyd. \ 	 A Sri, C.V,Narasajaj 	Addi, S,P.,, CPCID,D/o sf3, CB DID, Sij'abac$, Hyd. 

Sri. S.Prabhaksr Redçiy, Rddl, S.P,, Vigilance and Civil Supplies, 11yd. 
One copy to Sri, I.V.5.Rao, advocate, Plot No.15, Arvir,de 
nagar, Hyd-29, 	\ 
One copy to Sri; N.V.Ra\ana, Add].. COSO for R.-1 & R-2, 

't t 	\,c 'tt1 	avu Retdj, Spl.Counsfl for PP. 

Rao% adJOct 	C?C\, Wjc 
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I,. 

HYDERABAD 

IN THE .CENTRJth ADMINISTRATIVE TRIBUNAL 
HYDERABAD BENCH AT HYDERABAD 

I 

THE HONIJ3LENRN 	 v.ç. 

THE HON'BLE MR.fl.DALA3UDflfl-IAN4aN-:M(A) 

AND 	 -. 

THE HON'BLE MR.T.CHANDRASEKHAR REDDY:M(J) 

THE, 
HONIBLEM

R.C.rROY ;MEMBER(Ja) 

Dated: 	1992 

ere&WauDGMENT 
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Admitted and Interim DiXectionS issued 

pvm. 

Allowed 	 - 

DisQsed of with directions 

DifQijssed 

Disñdssedas with drawn 

Dismissed for defijlt 

Ma.. Ofdered/Rejected 

Na.-order asto costs. 
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